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RE: ANOMALIES IN C.B.S.E. CLASS
XII PHYSICS PAPER
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arT & B It is beyond the syllabus. It is
beyond their capacity. Even the teachers
are not able to solve the questions. L
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SHRI V. NARAYANASAMY
(Pondicherry): Mr. Vice-Chairman, Sir,

- there was a gews item in the newspapers

about the question paper of Physics for
the 12th Class which was held on the Sth
March. The Physics Teachers Association
of the Southern region assessed this

_question paper. They came to the
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conclusion that one, the question paper
was out of the syllabus, two, questions
were vague ‘and three, there were
questibns  which could not be solved.
They have come to these three
conclusions. Sir, after reading this news, 1
talked to some boys. They told me that
out of 100 marks, 30 marks are for
practical and 70 marks arc for written
examinations. They also said that they
would not be able to get more than 40
marks. Even the most intelligent boy who
appearcd in the examination, would not
be able to get more than 40 marks. In the
Southern States, if boys and girls get 97
to 98 per ccnt marks, then only they are
admitted to  professional  courses;
otherwise, thcy are not able to get
admission even in colleges. The CBSE
has sct this question paper recklessly.
Lakhs of boys and girls have been
affected. The hon. Human resource
Devclopment Minister is here. He must
give an - assurance to this House that
gracc marks would be given to the
students for the lapse on the part of the
concerned authorities in sctting up the
question papers ...(interrupiions)...

shmelt Yop SR (3w @) Fwew
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SHRI V. NARAYANASAMY: Let
the Government decide whether they
want to give grace marks or whether they
want to hold a fresh examination.

SHRIMATI RENUKA
CHOWDHURY: Sir, I associate myself
with this. [ also want to place on record a
few things. We are supposed to deal with
a family as a unit. There is increasing
stress laid on performance.

As a result, the pressure on improving
the performance has increased. Gross
injustice has been done to the students.
Children are driven to commit suicide. ]
am deeply concerned if we as
Government contribute to this terrifying
factor, We must sct this right. I join my
colleagues and I am sure everybody
across this House would join me on this

[RAJYA SABHA|

Cluss XTI Physics Paper 232
issue. We are concerned about the
welfare of our children. These students
are the citizens of tomorrow. If injustice
has been done, we shoutd not hesitate to
sct it right. Re-examination must be held.
Othcrwise, you will not be able to judge
who can compcte and who cannot
compcte,

THE VICE-CHAIRMAN (SHRI ANIT
P.K. JOGI}: I am sure everyone, cutting
across party lines would like to associate
himself ... (interruptions)...

SHRI SATISH AGARWAL: Tt Sewre
R ... (AFAA) Mr. Vice-Chairman. I was
carrying the cuttings of all these
newspapers cycryday. For the last three
days I have been doing it. I did this
because, my grandson appecared in this
examination. 1 hesistated in bringing this
up during the Zero Hour because I
thought somebody would say that I was
mentioning it becanse my grandson was
involved. But 1 read about it in all the
newspapcrs, be it from the South, or the
North, or the East or the West. When 1
went home, Tinu, my grandson, was
looking very sad. I asked him why he was
sad. He told me that something had gone

 wrong with the papers. 1 asked his tutor

also about this. Even he said the same
thing. 1 then thought that this was a
scrious matter not because it concerned
my gradson, but because it concerned all
the children. But I still hesitated in
bringing it up here. Fortunately, Mr.
Ahluwalia raiscd this matter today on the
floor of the House. Whatever he said is
100 per cent correct. I had a talk with the
tutor also. What Renukaji said, you will
find it happenning all over the country
once the results are out. Students will
commit suicide if this mistake is nrot
rectified. 1 associate myself with Mr.
Ahluwalia and demand that re-
examination be held.
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SHRI M.A. BABY (Kerala): Mr.
Vice-Chairman, Sir I seek  your
indulgence. 1 am on a different point. 1
would have been happy if issues were
raised here and then they got printed in
the newspapers. 1 would like to know the
responsc of the Government. An issue
was raised here two, three days ago by
my hon. colleague and nothing has
happened so far. I have my doubts. The
other day, the Prime Minister had given
an assurance on the floor of the House.
It was regarding the failure of the I&B
Ministry in covering the birth centenary
of Krishna Menon. He said that the I&B
Minister would make a statement here.
So far no statcment has been made. This
is the case after an assurance was given
by thc Prime Minister. We raise our
voice on various issues. But i§ there any
guarantce that the Government will do
somcthing about it?

SHRI S.S. AHLUWALIA: The
Minister is sitting here. Let him
respond...(interruptions)...

SHRI V. NARAYANASAMY: The
Government should assure the House
...(interruptions)... Is the Government
slecping? ...(interruptions)...
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SHRI SATISH AGARWAL: Please
ask the Minister concerned.
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Let him give his response. (Interruptions)
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SHRI K. RAHMAN KHAN: The
Education Minister is here. (Interrup-
tions)

SHRI M.A. BABY: Everyday we arc
raising issues and Government is not
responding.

sgaway (st oA Anft): = =@
i W R H WEM... Mr. Baby, please
sit down. Mr. Minister, do you want to
spcak?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRI MUHI RAM
SAIKIA): Sir, 1 have heard with rapt
attention the concern expressed by the
Members of this House. 1 have taken
pote of it. Let me consider about the
matter. After consideration, Government
will express its concern.
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Tommorow will be too late for this be-
cause these students have to sit in com-
petitive examinations. They have to ap-
pear in competitive exaiminations. With a
bleak future, how can they sit in the
examinations?

PROF. VIJAY KUMAR MALHOT-
RA (Delhi): Consideration is not enough.
He must take some action on this. Con-
sideration is not enough.

THE VICE-CHAIRMAN (SHRI AJIT
P.K. JOGI): Please sit down.
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